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Commercial. Complex, 
Inthranagar, 
Bangalore_5Q 038. 

Dated:... 
s14JLtE94 

APPLICArIQ NUMBER. 	871 of 1993 

£PPLJTS 	 - 	RSDTS 	• 

Smt.Rajalakshtni K.A. and artother vy5s. Secretary,M/o Agriculture 
- 	. 	 New Delhi and Others. 

10 	Sri.I-.L.Sridhara Murthy,Advocate, 
No.61,Second Cross,G.P.Extens.io1, 	- 	.. 
Bangalore-560 019. 

2. 	The Administr.at.ve  Off ice•r 	- . 	. -• -. 
Central Institute of Coastal Engineering 
for Fishery,No. 64,Palace Road, Bang alore-52. 

.3. 	Sri...V.Vasudeva Rao,Addl.C.G.S.(. 
High Court Bldg,BangalOre-1. 	. 	

S. 

-Subjoct :-- Forwarding .f copies cf the Orers psse4 y'tht- -- -. 
- 	Central adrninitrative Tribxial,Banga1ore. 

Please find enclosed herewith a copy nf .thADER/ 
STAYRDER/1NTERDv1 ORDER,', pss.d by this TribirL.jn....the above 

.mentioned application(s) on__ -  07-06-1994 	. . 
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- - 	• 	-. 	Orders of Tribunal 
Date 	 flffirg fII%t 	 - 

PKS(VC)/TVR() 

?.6.1994 

CRDERS ON M.A.245/1994 in O.A.871/93 

Heard. 

In the circumstances mentioned, the 

tme for compliance of our order in O.A. 

87/1993 is extended for a further period 

02 months from the date of this order, 

will be no further extension. 
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CENTRAL ADMINISTRATIVE TRiBUNAL 
BPN1 ORE WE NCH 

Second floor, 
Commerójal Complex, 

Indiranegar, 
Bangslore-38•  

Dated: 21JAN1994 
PPLICTION NO(s) 	''TI 	1 

APPLICANTS: RES P0 rJDE NT 5: 

TO. 	
U Oj 

1.; 	L. 

/ 

o 	
JThQUJ 

C ?T 

çd 	C-4d -J-tQ-1 c)'V tQ Ny 

/ 

SUBJECT: Forwardjnn of copies of the Orde.s passed by 
the Central Adminitra€jve Tribunal,Bängalore. 

—xxx— 

Please find enclosed herewith a copy of the 
1 10 

II I 
Passed by this Tribunal 

in the above mentioned application(s) on  

'(Z. •"-- -9- 
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P 	CEPTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH:BANGALORE 

APPLICATIoN NO.871/1993 

DATED THIS THE ELEVENTH DAY OF JANUARY,1994 

Present: Mr. Justice P.K. Shyamsunder, Vice Chairman 

Mr. T.V. Ramanan, Mqmber () 

Smt. K.A. Rajalakshmj 
Aged ebcut 43 years 
D/O.Shrj K.S. Asuathajah 
Stenoqrpher Grade-Ill 
orrice of the Central Institute 
Of Coastal Engineering For Fishery 
64, Palace Road, Bangalore-560 052 

Shri N. Nageridra Rao 
Aged about 35 years 
S/o. Shri N.R. Nsgesh Rao 
Stenorapher Grade-Ill 
Office of the Central Institute of 
Coastal Engineering for Fishery 
64, Palace Road, Bangalore-52. 	 ..... Applicants 

(By Shri H.L. Sridhara Murthy, Advocate) 

Vs. 

Union of India 

represented by its Secretary 
Ministry of Agriculture 
Department of Agriculture and 
Co-operation, 'Krishi Bhavan' 
New Celhi - 110 001. 

The Director 
Central Institute of Coastal 
Engineering for Fishery 

64, Palace Poad, Bangalore-52 	..... Respondents 

(By Shri M. Vasudeva Rao, ivocate) 

000  '04 , '-. 	_\ 	 o 

r 	Mr. Justice P. K. Shyamsunder, Vice Chairman 
( 

/After having heard both sides,.we think it appropriate 

91 ct the Government (R-1) to take 0 decision With reference 

the Study Team Recommendations on the basis of which the 

upgradation of the post of Stenographer Cr. III to Gr.II isto be 

carried out. 	We are told the applicants have been stagnating 4 



at a partJcular level. It 
	

therefcre, just. and proper 

the Government accelerates 
	

:5 decision in the matter. 

We, therefore, direct the Gcvernrrient to take an appropriate 

decision in the matter ujt.hin 4 months from the dete of 

receiptcf a copy of this oder. Any decision taken should 

/ 	

heed 	nneures2 and A3 stated to be helpful to the 

'appiicanL 

With these obs 

itandsdisposed off finally 

bdespatched to Governrint 

necessary action. 

s ci- 

(T.v. P11ANP.N) 
ME Fl BL R (A ) 

(p.v. SHYA'3UNDER) 
VICE CHIRAN 

ruations, the application 

Le direct a copy cf this order 

of Indi:a for infc:rmation anc 

mr. 


